NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Thursday the 04th day of January 2024 at 10.30 a.m
(VIRTUAL MODE)
Click here to join VC

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and
Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

1 Comp App (AT) (CH) Asset Reconstruction Mr. VV Sivakumar Mr. TK Bhaskar-
(Ins) No. 418/2023 Company (India) R1, R2
Urgent listing Limited Mr. Pranava
IA No. 1273/2023 Vs Charan
For Stay Regen Powertech Pvt (For impleadment)
IA No. 1272/2023 Ltd & Anr. Mr. ML Ganesh
To implead (For Impleadment)
IA No. 1375 & WITH
1394/2023

2 Comp App (AT) (CH) Asset Reconstruction Mr. VV Sivakumar Mr. TK Bhaskar-
(Ins) No. 442/2023 Company (India) Ltd. R1, R2
Urgent listing Vs
IA No. 1366/2023 Regen Powertech Pvt
For Stay Ltd & Anr.
IA No. 1365/2023

3 Comp App (AT) (CH) Rajagiri Campus Court | Mr. Avinash Mr. Saurabh
(Ins) No. 465/2023 Home Buyers Welfare Krishnan Ravi Nikalje
For Stay Association For Caveator
IA No. 1451/2023 Vs
For Condone Delay Rajendran R, RP of
IA No. 1450/2023 Asten Realtors Pvt. Ltd.

& 2 Ors.

4 Comp App (AT) (CH) The Regional Provident | Mr. R Vishnu
(Ins) No. 408/2023 Fund Commissioner-II
For Condone Delay Vs
IA No. 1248/2023 Excel Glass Ltd. & Anr.
For Urgent listing
IA No. 1246/2023
For Stay
IA No. 1247/2023

For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

S Comp App (AT) (CH) Kineta Global Limited P. Wilson Associates | Mr. Varun
(Ins) No. 302/2021 Vs Srinivasan R1- R6
For Stay IDBI Bank Limited & 8 Mr. J
IA No. 639 & Ors ManivannanR7
641/2021 Mr. NP.
To Dispense With Vijaykumar- R8
IA No. 640/2021



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=m83f5b75a283b3f5cf9104a78a64c1631

To Implead

IA No. 97, 340 &
622/2022

To Vacate

IA No. 92/2022
To Adv. Hg.

IA No. 942 &
1052/2022 &
417/2023

WITH

Mr. Akhil
Bhansali- R9

Mr. Avinash
Krishnan Ravi (For
impleadment)

Ms. Mahalakshmi
(For impleadment)
Mr. V Venkata
Sivakumar

(For impleadment)

Comp App (AT) (CH)
(Ins) No. 8/2022

To Implead

IA No. 621/2022

V Venkata Sivakumar
Liquidator, The Jeypore
Sugar Co. Ltd

Vs

IDBI Bank Ltd & 8 Ors

Mr. J Manivannan

Mr. Varun
Srinivasan R1-R6
Mr. Akhil
Bhansali- R9

Mr. V Venkata

Sivakumar
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7 Comp App (AT) (CH) Mr. A Rajendra, Ex- Ms. Harshini Ms. Disha Parekh-
(Ins) No. 364/2023 Shareholder & Jhothiraman R1
For Stay Suspended Board of Ms. Neha Bhosale-
IA No. 1116/2023 Director of Dharti R2-R4
For Condone Delay Dredging & Mr. Kumar Anurag
IA No. 1315/2023 Infrastructure Ltd. Singh- RS
Vs
Mr. Gonugunta
Madhusudhan Rao, RP
of Dharti Dredging &
Infrastructure Ltd. & 4
Ors.
WITH
8 Comp App (AT) (CH) Mr. A Rajendra, Ex- Ms. Harshini Ms. Disha Parekh-
(Ins) No. 365/2023 Shareholder & Jhothiraman R1
For Stay Suspended Board of Ms. Neha Bhosale-
IA No. 1117/2023 Director of Dharti R2-R4
To dispense with Dredging & Mr. Kumar Anurag
IA No. 1118/2023 Infrastructure Ltd. Singh- RS
For Condone Delay Vs
IA No. 1316/2023 Mr. Gonugunta
Madhusudhan Rao, RP
of Dharti Dredging &
Infrastructure Ltd. & 4
Ors.
9 TA (AT) No. 236/2021 | Employees State Mr. Saurabh
(CA (AT) (Ins) No. Insurance Corporation, | Chadda

435/2020)

Regional Office,
Rajender Bhawan
Vs

V.M. Confectionary
Limited




10

Comp App (AT) (CH)
No. 02/2022

For Condone Delay
IA No.10/2022

For Stay

IA No. 11/2022

Shibu John & 3 Ors
Vs

Transmarine Services
India P Ltd & 4 Ors

M/s Surana &
Surana

Mr. NP
Vijayakumar- R2
Ms.Elambharathi-
R4 & R5

11 Comp App (AT) (CH) Servocraft HR Solution | Mr. Manuel Anand M/s Gupta & Ravi
No. 8/2022 Pvt Ltd & 3 Ors - R1-R3
For Condone Delay Vs
IA No. 67/2022 M G Helen & 3 Ors
12 Comp App (AT) (CH) Essel Finance Advisors | Mr. VV Sivakumar Mr. Abhishek
(Ins) No. 332/2023 & Managers LLP Anand- R1
For Condone Delay Vs
IA No. 1007/2023 Mr. Pankaj Srivastava,
For Stay Liquidator, Samruddhi
IA No. 1008/2023 Realty Ltd. & 2 Ors.
Urgent Listing
IA No. 1006/2023
13 Comp App (AT) (CH) Sriharan Ms. J Parimalam Mr. Jose John- R1-
(Ins) No. 354/2023 Sripathmanathan rep R4, R7
For Stay by Mr.E. Sivanandam Ms. CKeerthana-
IA No. 1075/2023 & Anr. R6
Interim Injunction Vs
IA No. 1076/2023 Malabar Hotels Pvt Ltd.
Urgent Hearing & 7 Ors.
IA No. 1077/2023
14 | Comp App (AT) (CH) Mr. Satheesh Babu V K | Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 424 /2023 Vs
For Stay Dileep KP, RP
IA No. 1292/2023
For Exemption
IA No. 1291/2023
WITH
15 | Comp App (AT) (CH) Mr. Saleesh K Satheesh | Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 425/2023 Vs
For Stay Dileep KP, RP
IA No. 1294/2023
For Exemption
IA No. 1296/2023 WITH
16 | Comp App (AT) (CH) Mr. Rajesh KS Mr. Pawan Jhabakh | Ms. Reetha D
(Ins) No. 426/2023 Vs
For Stay Dileep KP, RP
IA No. 1298/2023
For Exemption
IA No. 1297/2023
WITH
17 | Comp App (AT) (CH) Bindya Saleesh Mr. Pawan Jhabakh | Ms. Reetha D

(Ins) No. 427/2023
For Stay

IA No.1301/2023
For Exemption

IA No. 1300/2023

Vs
Dileep KP, RP




For Hearing

(Ins) No. 209/2021
For Stay

IA No. 419/2021
To implead

IA No. 593/2023

Anr
Vs
Mr. Bhrugesh
Ramachandra Amin,
RP, Panyam Cements
and Minerals
Industries Limited & 2
Ors.

WITH

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18 Comp App (AT) (CH) Global Best Foundries Dr. KS Mr. R Sivaraman
No. 92/2023 Pvt Ltd & Anr. Ravichandran
For Urgent Hearing Vs
IA No.1171/2023 D Suseela
19 | TA (AT) No. 211/2021 | Western Coalfields Ltd | Mr. Aaditya A Pande | Mr. Srinivasan
(CA (AT) (Ins) Vs MD- R4
No.1424/2019) Sai Wardha Power
Generation Ltd & 5
Ors.
20 | TA (AT) No. 221/2021 | R Venkatakrishnan Mr. Aditya Verma Mr. Varun Singh
(CA (AT) (Ins) No. Vs
153/2020) L&T Finance Limited
21 Comp App (AT) (CH) Shuchi Jain, Mr. Bhagavath Mr. T
(Ins) No. 322/2023 Suspended Director of | Krishnan Ravichandran - R1
For Stay Capricorn Food Mr. ML Ganesh-
IA No. 983/2023 Products India Ltd. R5
For Exemption Vs
IA No. 984/2023 J Karthiga, RP of
For Direction Capricorn Food
IA No. 990/2023 Products India Ltd. &
12 Ors.
22 Comp App (AT) (CH) Maa Kudargarhi Steels | Mr. Alladi Rahul Mr. T
(Ins) No. 330/2023 Pvt. Ltd. & BM Foods Ravichandran
For Stay Vs
IA No. 1002/2023 J. Karthiga, RP of
To dispense with IA Capricorn Food
No.1001/2023 Products India Ltd.
23 | TA (AT) No. 248/2021 | Smt. Kamala Kumar Mr. Ishaan George Mr. Sandeep Bajaj
(CA (AT) (Ins) No. Vs
900/2020) Bharath Hi - Tecch
Builders Pvt. Ltd.
24 Comp App (AT) (CH) J. Somashekar Mr. Badri Vishal & Mr. B Dhanaraj-
No. 09/2021 Vs Ms. Anisha Gupta R1
For Stay M/s Vels Studios and Mr. B Sivaraman-
IA No. 27/2021 Entertainment Pvt. Ltd. R2, R3, R5
For Exemption & 5 Ors M/s Aiyar & Dolia
IA No. 28/2021 R6
25 | Comp App (AT) (CH) Ganapathi Reddy & Mr. P Ulaganathan Mr. Pranava

Charan- R1
Mr. R Sivaraman-
R2




26

Comp App (AT) (CH)
(Ins) No. 210/2021
For Stay

IA No. 420/2021

To implead

IA No. 592 &
594/2023

Sree Balaji Transport &
17 Ors.

Vs

Mr Bhrugesh
Ramachandra Amin,
RP, Panyam Cements
and Minerals
Industries Limited & 2
Ors.

Mr. P Ulaganathan

Mr. Pranava
Charan- R1

Mr. R Sivaraman-
R2

WITH
27 Comp App (AT) (CH) The Assistant Mr. P Raj Kumar Mr. Pranava
(Ins) No. 252/2021 Commissioner of Jhabakh Charan- R1
For Exemption Central Tax Mr. R. Sivaraman
IA No. 534/2021 Vs R2 & R3
For Stay Bhrugesh
IA No. 535/2021 Rameshchandra Amin,
RP & 2 Ors
28 | Comp App (AT) (CH) Uma Packaging and Mr. Y. Mr. K.Manivannan
No.51/2022 Anr Suryanarayana R2
For Stay Vs
IA No. 578/2022 Tirumalatirupati
For Additional docs Constructions India Pvt
IA No. 148/2023 Ltd and 7 Ors
For Substitution
IA No. 934/2023
29 Comp App (AT) (CH) Itakem Finichem Pvt. Mr. Pawan Jhabakh
(Ins) No.280/2022 Ltd.
Additional docs. Vs
IA No. 598/2022 Iconium Leather Works
For Exemption Pvt. Ltd.
IA No. 597/2022
30 | Comp App (AT) (CH) Ansio Industries Pvt. Mr. Kumar Anurag Mr. AG
(Ins) No. 47/2023 Ltd. Singh Sathyanarayana
For Stay Vs
IA No. 169 & CA Mahalingam Suresh
518/2023 Kumar Liquidator Sri
Venkat Ram Spinners
Pvt. Ltd & 2 Ors.
31 Comp App (AT) (CH) IFCI Ltd. Mr. B Giridhar Mr. Thriyambak J
(Ins) No. 65/2023 Vs Kannan

For Stay
IA No. 239/2023

IVRCL Indore Gujarat
Tollways Ltd.




02:00 pm

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and

Hon’ble Mrs. Shreesha Merla, Member (Technical)

For Directions

(Ins) No. 232/2023
For Exemption

IA No. 749/2023
For Stay

IA No. 750/2023
To implead

IA No. 820/2023

Suspended Director of
Manjeera Retail
Holdings Pvt. Ltd

Vs

Catalyst Trusteeship
Ltd. & Anr.

Krishnan Ravi

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 IA No. 1371/2023 Reliance Commercial Ms. K Jayasudha
(To Re-Hear) Finance Limited, Rep
in by Mr. Senthil Kumar
Comp App (AT) (CH) Vs
(Ins) No. 375/2023 Tharuvai Ramachandra
For Stay Ravichandran, RP,
IA No. 1146/2023 JBM Homes Pvt. Ltd. &
Leave to file Anr.
IA No. 1147/2023
To Adv. Hg.
IA No. 1271/2023 WITH
2 IA No.1341/2023 Reliance Commercial Ms. K Jayasudha Mr. Srinivasan
(To Re-Hear) Finance Limited MD- R1
in Vs
Comp App (AT) (CH) LICHFL Trustee
(Ins) No. 376/2023 Company Pvt Ltd & 3
For Stay Ors.
IA No. 1148/2023
3 Comp App (AT) (CH) Reliance Commercial Ms. K Jayasudha
No. 108/2023 Finanace Ltd.
For Stay Vs
IA No. 1370/2023 Mr. Venkatraman
Subramanian & Anr.
4 Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal
(Ins) No. 229/2023 Suspended Director of | Krishnan Ravi Mr. Sanjay
For Exemption Manjeera Kishore- R1
IA No. 745/2023 Constructions Ltd Mr. Rohan
For Stay Vs Rajasekaran- R2
IA No. 746/2023 Catalyst Trusteeship
To implead Limited & Anr.
IA No. 821/2023
WITH
S Comp App (AT) (CH) G. Yoganand Mr. Avinash M/s Tatva Legal

Mr. Sanjay
Kishore- R1
Mr. Rohan
Rajasekaran- R2




Res App No. 02/2023
in

TA No. 166/2021
(Comp App (AT) (Ins)
No. 122/2020)

M. G A Abhimanyu
Raja

Vs

Syndicate Bank & Anr

Ms. Rohini Musa

Mr. T
Ravichandran- R1

Review Appln No.
03/2023

In

Comp App (AT) (CH)
(Ins) No. 155/2023

V. Venkata Sivakumar
Vs

S. Hari Karthik, New
Liquidator of The
Jeypore Sugar Co. Ltd
& Anr.

Mr. V Venkata
Sivakumar

Mr. J Manivannan-
R1

Mr. Jerin Asher
Sojan- R2

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (Judicial)

Chennai Bench
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